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(c) whether the purpose for which
the Scheduled Castes were created has
been successful; and

(d) if 90, to what extent?

The Minister of State in the Depart-
ment of Secin) Welfare (Shrimati
Phulrenu Guba): (a) and (b). ‘Sche-
duled Castes’ has been defined under
article 366 (24) of the Constitution.
The criterion followed in specifying
a caste as a Scheduled Caste has been
whether the caste suffers from tangi-
ble social disabilities arising out of the
practice of untouchability,

(¢) and (d). The working of the
constitutional safeguards provided fur
them and the progress made by them
a‘e investigateq by the Commissioner
fo- Scheduled Castes and Scheduled
Tribes. whose annual reports havc
been placed before Parliamen:.

Scheduled Castes in Mysore State

1821. shri G. Y. Krisbnan: Will the
Minister of Social Welfare be pleased
tc gtate:

(a) the extent to which Scheduled
Caste in Mysore State have benefited
caste-wise;

(b) whether Government are gware
that the concessions and facilities pro-
vided to ali the Scheduled Castes have
been monopolised by the only caste
‘Harijans’ in Mysore State to the dis-
advantage of the other castes;

(c) whether the Mysore Government
have submitted any proposal for the
inclusion or exclusion of any caste
from the Scheduled Castes list; and

(d) if so0, the reasons given by them
for such inclusion or exclusjon?

The Ministe, of State in the Depart-
meat of Socia) Welfare (Shrimati
Phuiress Guha): (a) Concessions and
facilities arc afforded to Scheduled
Casteg ag & whole ang no caste-wise
distinction is made except in the case
of Sweepers,

: {b) The reference to ‘chste ‘Hari-
jane’ ® is not clear.
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possible that some relatively advanced
communities among the Scheduled
Castes are getting more benefits than
others.

(c) and (d). The whole question of
revision of lists of Scheduled Castes
and Scheduled Tribes is under consi-
deration and it will not be in the
public interest to disclose, at this
stage, the details about the yecommen-
dations.
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Development of Eastern Distriots of
U.P.

1922. Shri Chandrika Prasad: Wiil
the Minister of Planning be pleased to
state:

(a) whether some additional districts
like Ballia and Basti in Uttar Pradesh
have been recently taken up’for deve-
lopment like four other districts of
Eastern, U. P. jn terms of Pate] Com-
mission’s recommendations; and

tb} if so, the progress made up-to-
date for their development”

The Minister of Planning Petroleum
and Chemicajs and Social Welfare
(Shri Asoka Mebta): (a) and (b). The
State Government has been requested
to supply the necessary information
ang the seme will be placed on the
Table of the House as soon as receiv-
ed.

Frequent stoppage of water supply in
New Delhj

1923, Shri Ishag Sambhali: Will the
Minister of Health and Family Plan-
ning be pleased (o state:

(i) whether it is a fact that the
supply of drinking water in New Delhi
urea is frequently gtopped due to poor
maintenance and repair conditiong of
the Water Works and the pipe lines;
and

(b) if 50, the steps taken to improve
the situation?

The Minlster of Health gpd Family
Planning (Dr. B. Chandrasekhar): (a)
and (b). Water Supply In most parts
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of New Delhi is on an intermittent
basis. It remains closed Aduring 11.00
AM to4 PM and 10 PM. to 4.00
A .M. Ordinarily, there is np stoppage
of drinking water except during the
non-supply hours mentioned ubove, On
the few occasions. which are rare,
when there is a leakage or burst in a
pipeline or an inter-connection is to be
made with the new pipes laid in the
locality, water supply has to be stop-
ped but this is invariably done after
due notice is given in the Press.
Attempts are also made to carry out
the repair work during non-supply
hours. The N, D. M. C. have also
stated that in case of service break-
down which requires closure of supply
in the affected areas for necessary
repairs, the mobjle water tankers are
sent for jmmediate relief to the public.
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